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BEFORE THE PRINCIPAL BENCH, NATIONAL GREEN TRIBUNAL,

NEW DELHI

0.A. No. 635/2017

In the matter of:-

Ramesh Chand ... Applicant

V/s

State of Himachal Pradesh & others

..... .Respondents

ACTION TAKEN REPORT IN COMPLIANCE OF HON’BLE
NATIONAL GREEN TRIBUNAL ORDER DATED 18.03.2020
ON BEHALF OF RESPONDENT STATE THROUGH JOINT
SECRETARY (TOWN & COUNTRY PLANNING/ URBAN
DEVELOPMENT) TO THE GOVERNMENT OF HIMACHAL
PRADESH.

I, Surjeet Singh Rathor S/o Shri A.R. Rathor, aged 46 years,

presently working as Joint Secretary (Urban Development/ Town &

Country Planning) to the Government of Himachal Pradesh do

hereby solemnly affirm and say as under:-

WQ.

a-e rd" SecrelafYGCF’
%0 the GOVt of H.P.s
Shimia - 171002

Executive Phagistrate
Shitmia-02

That the aforesaid O.A. No. 635/2017 is pending for
adjudication before this Hon’ble National Green Tribunal and
is fixed for hearing on 05.08.2020.

That vide order dated 18.03.2020 the Hon’ble Tribunal was
pleased to pass the following directions , the relevant operative
part of which is reproduced herein as under:-

“4. In view of the above, an affidavit has been filed on
behalf of the State of Himachal Pradesh on 17.03.2020
mentioning the response to the recommendations of the
expert Committee on the subjects of controlling illegal
constructions, waste management, air quality monitoring,
ground water conservation, geology, structural stability
and hazard status/disaster management, transport and

parking, policy and planning and forests and biodiversity.
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S. We are of the view that the information furnished in the
affidavit needs to be cross-checked on the ground and
further action taken report needs to be furnished. Let the

same be done before the next date by email at judicial-

ngt@gov.in.”

That in pursuance to the order/ directions passed by the

Principal Bench of the Hon’ble National Green Tribunal vide its
order dated 18.03.2020, the contents of the affidavit filed by the
respondent State through Secretary (TCP/ UD) to the
Government of Himachal Pradesh were sent to respective field
offices of Department of Town & Country Planning, Urban
Development, Municipal Council, Manali, Municipal
Corporation, Dharamshala, Forests, Environment, Science &
Technology and Himachal Pradesh State Pollution Control

Board at Manali & Mcleodganj for ground verification and

swetaf‘lﬁcp) further necessary action. In view of the inputs received from the
ﬁWdH-Pd : ! -
ﬁsomm ~474002 field offices, the report has been prepared which is submitted
hereby as follows :-
Recommendation Response

1. Enforce a complete ban

on construction activities

Manali MC- The Divisional Town & Country

Planning Office, Kullu vide office letter no. DTP

in Manali MC and|(K)-T-57/ O.A.no. 635/ 2017 dated 20.06.2020,
Mcleodganj except the |copy of which is hereby annexed as Annexure R-
construction of | I, after ground verification, has reported that the
residential houses for |cases are permitted/ allowed strictly as per

their own uses/purpose

clarification given vide letter no. HIM/TP/ LAW-

and government | VI/ O.A. no. 635/ 2017-5870 dated 16.09.2019
buildings. The | and no new cases of commercial land use are
construction of other | being allowed/ permitted in MC Manali,

Exacuiry j-mgf:;tmtn
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types should only be|
permitted unless and
until adequate provisions
for solid waste

management and water

supply are put in place.”

Aren

P.
o the Govt_ O' HP,
Shimla-171m

consequent upon the passing of the order dated

29.07.2019, The construction activities will not be

permitted unless and until adequate provisions

for solid waste management and water supply are

put in place by the Applicant(s).

Mcleodganj- The Commissioner, Dharamshala
Municipal Corporation vide office letter no. DMC/
Sant (F)-1-2/ 2019-790 dated 15.06.2020, after
ground verification has reported that MC,
Dharamshala has enforced a complete ban on
construction activities in Mcleodganj. However,
approval/ completion to 18 commercial units has
been issued by the Dharamshala Municipal
Corporation after order dated 29.07.2020 which
includes online building plan approval for 2
commercial buildings and offline plan approval
for 4 commercial buildings. Simultaneously,
online completion for 3 commercial buildings and
offline completion for 9 commercial buildings has
also been issued to the Applicants after
adherence to adequate provisions for solid waste

management and water supply of such units.

2. Environmental

Sustainability

The Himachal Pradesh State Pollution Control
Board has not provided any fresh consent to
establish/ NOC has been issued for the Hotels/
Guest Houses in Mcleodganj and Manali after
passing of the order dated 29.07.2019 by this Ld.
Tribunal. The HP State Pollution Control Board
shall not issue the consent to operate new

construction activities in Manali MC and

Elocmfvo Magis
trate
e o chadedd
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Shimta - 171002
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Executtvs Magistrate
Shimia-82 -

Mcleodganj unless and until adequate provisions
for solid waste management and water supply are
put in place by the Applicants(s) in consonance

with the order dated 29.07.2019 passed by this
Hon’ble Tribunal.

a. Manali-

1. The Regional Office of the Himachal Pradesh
State Pollution Control Board, Kullu has
submitted a report dated 11.06.2020 stating that

after passing of the order dated 29.07.2020; no
fresh consent to establish has been issued by the
State Pollution Control Board for Hotels,
Restaurant etc. in Manali MC area for which no
planning permission has been granted by the
TCP/ MC, Manali.

2. The D.G. sets are allowed to be installed only
with acoustic enclosure with exhausted mufflers
and stack. It is also submitted that all D.G. sets
are installed as standby purposes only.

3. The vehicles monitoring is being conducted in
collaboration with Indian Oil authorities/
Regional Transport Officer/ Police authorities and
other concerned authorities and challan are
issued by police authorities when any violation is
observed.

4. The river monitoring around and within MC,
Manali area is regularly conducted. As per the
latest results of river monitoring for May’ 2020,
the result of the points in and around the MC,
Manali are observed in Class-B. The copy of

sample results is enclosed as Annexure R-II for
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kind perusal of this Hon'ble Tribunal.

5. The air monitoring of Manali Town is regularly

conducted. The latest results of monitoring for

the month of May, 2020 are observed meeting to

the norms of SO2, NOX, NH3, RSPM and PM2.5,
the copy of which is hereby enclosed as Annexure
R-IIIL.

6. The noise monitoring of Manali Town is being
conducted by the HPSPCB. The results of noise
monitoring are being regularly sent to District
administration and Police authorities for
necessary action. The copy of latest sample
results is hereby annexed as Annexure R-IV.

7. The ULB’s are being regularly monitored in
compliance of SWM Rules, 2016. It is further
submitted that the installation of Waste to Energy
plant at Manali is under process and the same is
complete and operational up to the generation of
RDF (refused Derived Fuel).

8. There is one common Sewage treatment plant
of I & PH for handling and dispose off sewage
within MC Manali area, is also being monitored
by the HPSPCB. The latest samples of STP as
collected on 13.05.2020 were found to be within
limits. The copy of sample results is enclosed as
Annexure R-V.

9. The litter bins of adequate capacity have been
installed in Manali MC and public area but the
dumpers have been removed from the town.

10. The Department of Environment, Science and

Technology, Himachal Pradesh had started a
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i~  Secretary(TCP)
to the Govt. of H.P,
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Exacuitve Magistrate
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“tlorn Not Ok!” awareness campaign to create
awareness among common people about the ill

effects of noise pollution. Awareness is being
created for unnecessary use of horn amongst the

public in Manali Town. The police department in
collaboration with the Banks placed signage/
Hoardings on “Horn Not OK” in Police Check
posts/ Police assistance room in Manali city.
Signages on “No Honking” have been displayed in

various locations of Manali town to educate

| people.

b. Dharamshala (Mcleodganj area):

1. No consent to establish has been issued by the
HPSPCB for the Hotel/ guest House in the
Mcleodganj area for which planning permission
has been granted by the Municipal Corporation
after passing of the order dated 29.07.2019.

2. 100 percent door to door garbage collection is
being done in Dharamshala  Municipal
Corporation (herein referred as DMC). By laws for
door to door garbage collection and Disposal 2019
has also been framed by the MC, Dharamshala,
which duly stands notified.

3. 50% of waste generated in MC area is
segregated at the source. Rest is being segregated
at the waste processing facility.

4. Underground bins: - All over DMC area, bins
have been provided in all 17 wards at 133
locations. Each location consists of 2 bins (15t bin
has two compartments of 1.5 cum capacity each

for non-biodegradable and other waste. 2nd bin of
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2 cum capacity for degradable waste.) All these

ins are underground and the waste collected in
these bins is transferred into tipper-trucks with
inbuilt crane mechanism. These tipper trucks
carry the solid waste of the bins to the solid waste
site for further processing.

5. Construction & Demolition (C & D)
Management: - Control and regulation of Muck
Dumping) Bye-Laws, 2019 has been framed by
Dharamshala Municipal Corporation and have
been duly notified vide notification dated
17.02.2020. DMC has identified and notified C &
D waste disposal site at Charan Khad (W. no. 10)

in Manali &

The compliance of Strategy

Dharamshala area are as below:

being segregated

Component | Status of | Status of
of Strategy | compliance in | compliance in
Manali Dharamshala
Door-to- 100% door to|100% door to
Door door garbage | door  garbage
garbage collection is | collection is
collection being done in |being done in
Manali Dharamshala
Municipal Municipal
Council, Manali | Corporation
area
Source 70% of waste|50% of waste
segregation | generated in MC | generated in
of waste Manali is | MC
segregated at | Dharamshala
source. Rest is|area is

segregated at

at the waste |source. Rest is

processing being

facility segregated at
the waste
processing
facility

Wet  waste
processing

Waste to Energy
plant
established at

23 composting
pits have been
constructed by
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Rangri, Manali
where all the
waste collected
from town
having two
major  section,
1t is Refuse
Derived Fuel
(RDF)  making
section which

has been made
functional in the
month of Feb,
2020 Al - the
waste received
at site is being
processed dalily
and converted
into RDF which
is further sent
to ACC
Barmana for co-
processing as
Energy
generation
section of the
plant is not yet
functional. The
2nd  gection of
the plant- 18
energy
generation
which is
presently under
installation
phase.

the DMC at six
locations
within
jurisdiction of
MC, which
includes
Dharamkot
Chowk (W.
no.2), near
Dalai Lama
Temple (W.
no.3), Near
Gamru Ground
("W, nook

Dumping site
(W 2 he. =28
Sabji Mandi
Charan  road
(W no. 10) and
Norbulingka (w
no. 17)

Dry waste
processing

Material
Recovery Facility
(MRF)
established.
Recyclables sent
for recycling and
non-recyclables
processed
further for
preparing refuse
derived fuel
(RDF).

A Material
Recovery
Facility (MRF)
has also been
established at
Dharamshala
processing site
where all the
non-
biodegradable
waste is further
sorted into
recyclable &
non-
recyclables.
The recyclables
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are channelized
into  recycling

through  rag-
pickers &
scrap-dealers

and non-

recyclable is
packed & sent
to cement
plants for co-
processing. A
baling machine
has been
installed at MC
Dharamshala

which is used
to make bales
of segregated

combustible
fraction (SCF)
of waste and
sending it to
Cement plant
for co-
processing.

6. In order to collect and transport the solid waste

in compliance to Solid waste Management Rules

(SWM) 2016, DMC had floated 8 tenders ( for 3

years) for all the wards and for adjoining peri

urban areas (Naddi, Totarani and Satovari). This

whole area comprising of 17 wards and peri

urban areas, has been divided into 4 zones as

detailed herein below:-

Sr. no. Zone Tender amount (Rs.)
for 3 years period.
Street Door to
sweeping | door
and collection
Sanitation
1. Zone-I- 1.13 871, 1.91 Cr.
Ward
1,2,3 and
peri urban
areas)
2 Zone-II- 88.20 Lac. | 1.57 Cr.
Ward
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Exacuitvz Viagistrate
Baimin-02

4,5,6,10
and 11
3. Zone-III- 90.00 Lac | 1.7 Cr.
Ward
7,8,9,12
and 13
4. Zone-IV- 1.13-Cr, 1.85Cr
Ward 14,
15, 16
and 17

7. The solid waste dumping site is established in
ward no.6 of MC Dharamshala near HRTC
workshop which is adjoining to Sudher village
and is operational since year 2000. The dumping
site is spread in an area of 1.57 hectares. The
joint inspection for acquiring the total land of
2.96 hectares for the existing solid waste
dumping site has already been conducted for
purpose of FCA clearance. One trammel screen,
one baling press, one organic waste shredder, one
plastic waste shredder, seven organic waste
composting pits and a working shed have been
provided.

8. Four single use plastic collection centers have
been established by the DMC at Norbulinga,
Sheela Chowk, Charan Khad and Bhagsunag.

9. Regarding installation of organic waste
convertor in the bigger hotels, State Pollution
Control Board has issued a notification no. PCB/
79t Board meeting consent/ 2019-23585- 23623
dated 4.11.2019, copy enclosed as Annexure R-
VI, vide which hotels having more than 50 double
bed rooms located outside the boundary of
Municipal bodies shall have to provide their own

Solid waste management system, i.e. organic
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Waste Composting machine.

i0. The regular sampling and water quality
monitoring of waste resources is undertaken in
Mcleodganj aﬁd results for months of December
2019 to April 2020 are hereby enclosed as
Annexure R-VII, which indicates that parameters
are within limits. If any violation is observed at
any stage, necessary preventive and mitigation
measures are ensured by HPSPCB. |

11. With respect to the vehicular pollution,
special vehicle monitoring camps could not be
organized by the State Pollution Control Board
due to Noval Corona (COVID-19) virus outbreak
followed by lockdown in the area.

12. Two Air quality monitoring stations are
operational in Dharamshala area, i.e. in Kotwali
Bazar and in the premises of the office of the
State Pollution Control Board at Dari,
Dharamshala and the results were reported to be
within limits. The Himachal Pradesh State
Pollution Control Board continuously monitors
the air quality and takes appropriate regulatory
measures.

14. The hotels of the area installed with standby
soundproof DG sets have been directed to have
adequate stack height as per norms. The
specification of DG sets with respect to stack
Height has been prescribed by the Central
Pollution Control Board The noise standard has

been prescribed in the Noise Rules 2000.




3. Ground water _and | The I&PH Department has constructed two bore

Water supply Status. wells in the area and thus is not consuming

ground water for water supplies except discharge
from a few springs. Since the river Beas is
recharging the ground water body of lthe area, the
construction of two number bore wells does not
affect the ground water levels in the area.
Private bore wells constructed by the hoteliers are
duly registered with I & PH Department.

In reference to the issue of rain water
harvesting, it is respectfully submitted that there
are existing provision in the HP Municipal Act

under Section 107 and adequate provision for

<

W rain water harvesting structure, @ 20 Liters per

o Secretary(TCF M? of the roof top area and underground in the
.of H.P.,

.ghm:?:}nooz parks and open spaces The Appendix VI of

Himachal Pradesh Town and Country Rules 2014

makes it mandatory that the collection of rain

SV water from the roof tops of the building is
Exacuttve Magistrete
Shimia-02 compulsory.
4. Geology, _structural | It is respectfully submitted that the construction

stability and Hazard | activities are being regulated by the provisions of

status/ Disaster | Appendix-I of the Himachal Pradesh Town &

Management. Country Planning Rules, 2014, which clearly

provides under its general regulations as under:-

“3. Maximum acceptable slope for development

shall be 45 degrees.”

Further, as per Appendix 1 of the Rules ibid and

under general regulations, maximum hill cut of




3.50 Metre height shall be permissible. No
building shall be built to abut against an earth
cutting including a toe wall supporting an earth
cutting and minimum 1.00 Metre distance shall

be maintained between building and toe wall etc.

As per the provisions of Section 31 of the
Himachal Pradesh Town & Country Planning Act’
1977, it is mandatory for any person who intends
to carry out any sort of construction activities to
submit a Structural Stability Certificate of the
building before putting the same into use, in the
manner prescribed including soil investigation
report and structural design basis report as per

provisions for safety against natural hazard.

5. Transport and parking.
\

Wee—

gecretary(TCr)
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Parking: - Master Plan has been prepared for the

construction of parking in Manali and
Dharamshala. The status is as under

Manali. There are existing public parking lots
available for 565 vehicles and 14960 Sqm land of
have been identified to accommodate the 964
vehicles in future planning up to 2023.

The Hon’ble High Court in CWPIL no. 15 of 2010-
B had issued the directions to the State of

Himachal Pradesh vide its order dated
16.12.2011, has restricted the constructions up
to three storeys only and has directed that the
restriction of three storey shall not only apply in
segment 1, but shall apply to entire left out area
of Kullu Valley Planning Area. The Hon’ble High
. its order dated

Court further clarified, vide




16.11.2012 that, “as per the provisions of Town
and Country Planning Rules parking floor is
mandatory, so clarification in regard to number of

storeys may kindly be accorded whether these
three storeys are inclusive of parking floor or
parking floor is in addition to the prescribed three
storeys. It is made clear that one extra parking
floor can be allowed with three storeyed building.
We also make it clear that where this Court in its
earlier order ordered 3+1 storeys that may also be
read as 3+2, in case two parking floor are to be
constructed. It is made clear that the additional
floor can be used only as parking area.”
Dharamshala: - Existing public parking available
for 365 vehicles in different parts of the
Municipality and 14000 Sgm areas is available for
proposed Parking in the Town which will
accommodate 350 vehicles in planning up to
2023.

E-buses for public transport are being introduced
through Smart City Project in the entire
Dharamshala Planning Area.

A new parking near Dalai Lama Temple has been
proposed under Smart City Project for 135 ECS
(Equal Car Spaces) for which tenders have been

floated.

6. Policy & Planning.

The issue of policy of planning and issue of
construction activities are effectively governed
by the existing provisions of the Himachal

Pradesh Town & Country Planning Act’1977




read with the Rules2014 viz-a-viz the
Development Plan for Dharamshala & Manali.
The issue of construction activities and
planning permissions are already detailed in

point no.1 supra.

7. Forests & Biodiversity. | Frequent monitoring of the forests is being done

by the forest Department required for
understanding the dynamics of vegetation.

Every year, the Forest Department carries out
afforestation activities after assessing the open
forestland and enrichment plantations in Forests
where crop in thinly spaced.

The: HP - State - Govt.  has -~ launched Lihe
EkButaBetiKeNaam scheme for sensitizing the
| local peoples towards the forest conservation as
well as to protect the Girl child. Also Eco-restored
of degraded forest is being done across Kullu
division by planting local species.

As far as the Forest land is concerned, any non-
forestry activity is not permitted without approval
of Central Govt. under Forest Conversation Act-

1980 both in Manali and Mcloedganj.

In view of the above
submissions, it is, respectfully and humbly prayed that the

action taken report on behalf of State/ Respondent may kindly

% be taken on record in the interest of justice, equity & fair play.
/ :

Exacuitve Magistrate

Shimta-02 PaR&Btny(TCP)

‘%o the Gowt. of H.P,

Shimta- 171002
Verification:-




I, the above named deponent, do hereby further solemnly affirm
that the contents of para 1 to 3 are true and correct to the best of

my knowledge and nothing has been concealed there from.

Signed and Verified at Shimla on day of ﬂ:“‘ August’ 2020

To ﬁ}-—D gclrle?g}yliTCP}

%o the Gowvt. of H.P,
Shimta - 171002
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TOWN AND COUNTRY PLANNING DEPARTMENT

HIMACHAL PRADESH ;

No: DTP (K)- T-57/ O.A No. 635/2017- lo] Dated:- % -0 6 Do Qa

To '
The Director,
Town and Country Planmng Department
Shimla Himachal Pradesh.

- Subject: - Regarding compliance of order dated 18.03.2020 passed by the Hon’ble National Green

Trib::nal in O.A. no. 635 of 2017.

Sir,

In reference to the letter No. HIM/TP/LAW- VI/O.A No. 635/2017-1151-58, dated 09/06/2020 on
subject cited above, the action taken report to the Recommendation/order/directions passed by the Principal Bench of
_ the Hon’ble National Green Tribunal vide order dated 29/07/2019 is as under,

Recommendation Response Report

I. Enforce a complete ban | Manali MC- That ‘no new cases of | The cases are permitted /allowed strictly
on construction activities | construction activities are being allowed/ | as per the clarification given vide letter
in Manali MC and | permitted in Manali MC, consequent upon | no. HIM/TP/LAW-VI/O.A No.
Mcleodganj except the | the passing of the aforesaid order of this | 635/2017-5870 dated 16/09/2019 and no
construction of residential | Hon’ble Tribunal by the Respondent State, | new cases of commercial land use are
houses for their own | except the construction of residential | being allowed/permitted in MC Manali,
uses/purpose and | houses for their own uses/purpose and | consequent upon the passing of the
government buildings. The | government buildings. The construction of | aforesaid order of the Hon’ble Green
construction of other types | other types will not be permitted unless and | Tribunal by this office. The construction
should only be permitted | until adequate provisions for solid waste | of other types should only be permitted
unless and until adequate | management and water supply are put in | unless and until adequate provisions of

provisions for solid waste | place.” solid waste management and water
management and water supply are put in place.
.| supply are put in place.” _
Recommendation Response Amendment/Correction*

3. Ground water and | In reference to the ‘issue of rain water | As per Appendix-6 of H.P.T&CP rules
Water supply Status. harvesting, it is respectfully submitted that | 2014 (Amended up to 2016) no
- there are existing provision in the HP | construction on any land use is being
o ¢ "% s Municipal Act under Section 107 and | permitted/allowed without the
Q /L/?"_ ’aﬁuate provision for rain water harvesting | compulsory provision of collection of
ture, @ 20 Liters per sqm. of the roof | rain water which is about 20 liter per
ttop area and underground in the parks and | sqm. of roof top area.
open spaces. The Appeindix VI of Himachal
4 Prédesh Town and Country Rules 2014
..~ l'makes it mandatory that the collection of
~+ | rain water from the roof tops of the building
is compulsory.

¥
i ;-

6*?
;o

4. Geology, _structural | It is respectfully submitted that the | It is respectfully submitted that the
stability and Hazard status/ | construction activities are being regulated | construction  activities are  being
Disaster Management. by the provisions of Appendix-l of the | regulated by . the provisions of
Himachal Pradesh Town & Country | Development plan - of  Manali
Planning Rules, 2014, which. clearly | Agglomeration of Kullu Valley Planning
provides under its general regulation as | Area as envisaged in chapter-IV & VI of
under:- H.P.T&CP Act, 1977 (Act no. 12 of

-“"\—\“‘.)L/“-'*" 3 A ok
A Wt %\‘@\ | -
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‘%3, Maximum

acceptable slope for
development shall be 45 degrees.” .

Further, as per Appendix 1 of the Rules ibid
and under general regulations, maximum
hill cut of 3.50 Meter height shall be

permissible. No building shall be built to

abut against an earth cutting including a
toe wall supporting an earth cutting and

minimum 1,00 Meter- distance shall be

maintained between building and toe
wall etc. !

1977) which clearly provides under its |
general regulations as under:

%(ix) Where it is essential to develop 2
plot cutting, it shall be responsibility
of the plot owner to provide according
to the engineering specifications.

Retaining and breast walls so that
such cutting of natural profile of the

land may not harm the adjoining
uphill side properties,  However,

cutting of natural profile shall not
exceed more than one storey (3.50)
meters in any case having a provision
of diaphragm wall for step housing.”
“(xvi) No building shall be erected on
slope forming an angle of more than
45 degree slope on individual sites
basis after considering the stability of
ground/ natural profile, view point or
any other material consideration.”

5. Transport and parking.

The Hon’ble High Court in CWPIL no. 15

of 2010-B had issued the directions to the
State of Himachal Pradesh vide its order
dated 16.12.2011 had restricted
construction up to three storey’s for Kullu
Valley Planning Area including Manali
MC.

The Hon’ble High Court in CWPIL no.
15 of 2010-B had issued the directions to
the state of Himachal Pradesh vide its
order dated 16.12.2011 & 16.11.2012,
had restricted construction up to 3+1
storey’s that may also be read as 342, in
case two parking floor are to be
constructed, in Segment-1 & entire Left

* Particular paragraph from the

Correction”.

Yours faithfully,

Out Area of Kullu Valley Planning Area.

“Response” column is being highlighted which needs “Amendment/

0 trylPlanner

DivisionaNTown Planning Office, Kullu
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ANNERVRE -1

SURFACE WATER QUALITY MONITORING FORMAT (River Na

bﬁﬁnx uve

me: Beas, Stretch: U/s Manali to D/s Larji) May, u_,ﬂc
i

R

—

i

[Sr. i i Longitude Date of pH Do | sob [ T FC
”_H. Name of the locations xﬂ%n Latitudc 4 M il i &m\_ K ik
b /100m! | /100ml
1 | R Beas D/s of Aut T IrA007N | TP1233.66°E | 14052020 | 702 | 90 | 02 | 120 | u |
3 | R Sainj at Larji R-102 | 3P337.47°N | TPI337.07°E 14.05.2020. | 755 | 89 TE 94 17
3 | R Tinthan U/s of River Sainj at Larji R103 | 3ra32495°N | 77I326.76"E | 14.05.2020. | 7.94 9.3 0.1 94 13
4 | R. Beas U/s Manali R-11S | 321711.42°N | 771044.327C | 13.05.2020 7.64 9.1 0.1 79 17
| s | R Beas D/s Manali R-16 | 321356.59'N | 77II'I7.48"E | 13.052020 | 6.75 | 89 0.1 149 21
.rim Manalsu Nallah before conf. to R. Beas R-118 3I215'15.41"N 7711'6.20"E 13.05.2020 8.55 9.0 0.1 63 13
i 7 | River Beas after the Confluence to Manaisu Nallah R-119 | 371446.52"N | 771128.45"E | 13.05.2020 757 8.9 0.1 84 12
* g | Manalsu Nala WSS old Marali R117 | 321513.58"N | 7PW12.31°E | 13.05.2020 | 6.63 9.2 0.2 110 1
5 | DIs WPF Manali R-120 | 321256.28"N | 771129.76"E | 13.05.2020 | 8.28 88 0.3 220 26
| | 10 | Barasgram Nalla hefore conf. to R. Beas R-121 3PT23.45"N 778'50.27 uq._ 13.05.2020 6.90 9.1 0.1 150 2
{ 11 | R Beasat Raison s R-122 | 3Z¥28.73"N 7P87.49"E 13.05.2020 | 7.28 8.9 0.1 210 31
72 | Drain at Aloo Ground Ra23 | 32132129°N | 7P112807°E | 13.052020 | 7.02 49 28 540 240
;{15 | Drainat Rangi R124 | 371359.07°N | 7PII'1822°C | 13.05.2020 | 6.68 5.8 34 920 540
m i1z | R_ Parvati before conf. To R. Beas at Bhunter R-106 31P5338.35"N 77849.74"E 14.05.2020 7.34 9.8 0.1 150 26
i i IR BeasUls Kullu R-107 | 3/5849.0'N | 7773446°E | 13052020 | 755 | 89 | 02 | 220 32
b T R Beas Dis Kull R-108 | 3P5535.05'N | 7P710.57°E | 13.05.2020 | 7.54 T 03 240 33
} [ 17 - Szrveri Nallah before confluence to R. Beas R-109 | 3°5732.28"N | 7P647.68"E | 13.05.2020 | 7.72 9.0 0.1 170 23
..w { 1% | Khalaa Nabla WSS Kully Town R-110 | 3Ps7.35'N | 7P526.52"E | 13.05.2020 | &.10 9.1 0.1 130 22
b1 1h  p BenDis WPF Kull R-111 | 3FS5232°N | 7P736.59"E | 13.05.2020 | 7.57 8.8 0.2 210 32
L 24 Drain Alhera buar Ufs Kullu R-112 | 3rs741.51"N [ 77655.89"E | 13.05.2020 | 7.10 4.5 18 350 130
L i MCDuibna [ _znkas Baker R-113 | 3P570.25"N | 7P637.14"E | 13.05.2020 | 6.74 47 160 | >1600 | >1600
ﬂ i 2. LA drsin Shasoshi R-114 | 3P5427.75"N | 7P85.17°E | 13.05.2020 | 7.41 3.4 | %800 | >1600 | >1600 |
:
m
v
STATE BOARD ANALYST
f

%
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>
Ambient Alr Ouality Datn for the month of May-2020
Crdde Thaic Rameotine | Ares Cram | Oy | Semte Lo honely T oty T4 horly [ howny Jannarty Ta vty [ hoarty 4 hourly [ hourly Uhourly [4 orly {4 hourly |8 hourly ”_,“a.‘_.,. ,__n::.:__. ”_55___‘ A houriy |3 hourty
manloring Data Data Thuta Dutw uta Dutn Data Nata Data Data Naln Data c“.,_.. i o q 4 .—:.. 5 wu_n B _wu:. 4 Cu_.u e
srhon Value of Vatue i | Vatue of \Vutue of [Vaioe of [Vatue of [Value of | Value of |Value of [Valur of | Vatur of | Value of LRSEAM [HSPM [RSPM (SPM SPM SFM
sor  lsor lkor ot lsor  lsor  Ivos  fnow  [Nos  NOs  [Moe  NOs  (6AM- IPM- JIOEM- (6AM - JIPM - TIOFM -
aant- Doante faenre Lorme bioemes faani- Joant- lioass. faesie feear fiornre J2ant- qaest DOPM[AAM - (2PM - (1OPM (6AM
want hem feem Doest lasme leam fioam Doems feest Dioear fzam jeaM =2
70 L0020 | Stamentia 1| Commercat | Mamah | W0 [ WDL] oK) bonl wonl wonl wonp el eoi) s upL)  BDLY 13.26] 1439]  R.14] 26701 26701 " T4
[764152620 | Mehru Park, : Voot worl worl wonf vl oo sl eon| son o wor]  oou] izesl 140 2092] 2860f 1383
k032020 | Manah U ool woil ol sl ooid ol oo ool eecl ool o] 1538 25.02]  R33] 8| s6331 1837
\vesouro | U wngl e woll wonl wonl wonl sonl ool oo ooc] o] 20,70 24.24 9.66] .| sis2] 2023
\-0s.3020 | ool wor] woul woul o woil wol]  won| nor| non|  BDL 1780] 2064 1231 A110| 4697] 2424
3
15052020 | Vowoll el wocl wony woel el eoc] sonf sow) wonl noL 2216] 22.16] 1136] 43K)] 33 11] 2338
.._mm.ﬁm!wu. {_wou] vl wou) wold  wol ol wsou] ol BoL] oo B 2500] 1667] 11.17| 6na1] 3a6s] 118
% | TS TS T T T T T T T T T 07| 2936 1591] 60a7] 6533|2958
% ot worl sof wm] ool soi{  noll wor] eocl ol oo 3220] 3293 i1716] kw9l en09] 3182
.S:%wcw: ool wol sl woi] wonl wodl wodl wo] oot] woil  soil 37.57] 11581 71500] RiK?| 25.19
T 2 | | SIS SITET TS SNNITETR WITET TSN WIS TS T TS ST TS M T I T 98s] e173] awri2] 25.1v
(1, o 0
~v
Er Love Kumar Thakur AL VLR
ir. Environmental Engineer

Er Praddep Moudgil

Assistant En

ronmental Enginecer




Ambient Air Quality Data for the month of May- 2020

o (TP SN P e (TIPS, 7y Sy (g /Y PRTI FimT) YR (e ) e o T hrurly |4 hourly ._._ hourly ﬁ haurly f_ hourly|8 hourly |8 houriy[8 .;.::._u hourly|8 !::.ﬁ
monitoring Data Data Thatn Dt Data Data Data Data Data MNata Data Data Nava of |Data of {Data of |Data of |Data of |Data of
statior Value of [Vatue of [Vatue of | Vatue of |Vatue of [Vatue af [Vatue of [Vatue of |Value of [Vatue of [Value of | Value of [RSPAT {RSPM (RSPAM |SPM - [SPM [SPM
sor Jsor lsor Wsor dsor  lsor  Inox  INoe [N [wor  |wos  |mwos  Jeamt- l2pm- hoemt- Jeam. fzem- |iora-
6AM - oast- Dem- feeaio foeat- aamie leant- froans- |2ear- Jepai- J1oPAr- j2aM. [2PM 10PM |6AM IPM 10PM  [6AN
10AA1 fu..: sPAL [1orm laant  leaar  pleam faeme JerM 10PN 2AM J6AM
B71 [01-05-2030 |Snontio-2 | Reswennal | Mamah | WP | ——| | BOL| ODL| BDL| — AOL}  BOL BOL GoL —}.. 1023 §23 e Wl LA i
11052020 |Hadimba Mata M sol| woul  wou|  eoL|  eDL) 6oLl oouf eoL)l  eoi]l  mot] oBOL] 1233] 15.34fF -947] 2932] N0il 1761 o =
(1305307 | Read, Manals eoL] _BbL| o] eou|  oou] BOL|  ODL|  BOL| BOL| _ BOL| _ BOL| 18.13] 2063 701| 2827 3a28] 12797 : o
heos2om | ["wot] _wouy soul ol soi ooL] not| Boi] epi|  boL|  eoLl 1s3al 1307]  98s| 2723] 2210] 1182 e T
[19-05-2020 | [__soul woul eoif eoi]  solf BoL|  BOL BOL|  BOL BOL sDL| 1098] 1136 sl 27 0] 10
11052000 | | so eou] sof eot} sod] oo sou| sou] mou| mou] moul i2eof 224d] sl 20e2] 30s6] weio
W.EE Eosp] amlt U o mc_.*’ o) e = —| 200f ] —} 2] —.
HMM”,‘H” #’mcrﬂ_ Eig sou]  moul ool pou| Boi] eoil] Bl sou BOL| 2301] 2348] 909l 3337] s0as] 1629 o
I_obr“ad _ E_,,_._ go] ool eou] eoi] voc|  soul eouf Aol woul 2299 2102 sa3] 3see) szsl awie . 3 ;
5202 ooul sl eo] ) soul  sol|  eou| T R T T
e

Er Love Kumar Thakur

O.SGEP :
Jr. Environmental Engineer

Assistant

vironmental Engineer

Town & Country Planning Deptt.
. Himachal Pradesh, Shimla-171009



Ambient Air Quality Data for the month of May-2020

ion 1
Sta‘lon Date Nome of the Area Clusy Clty Stnte |8 hourly Data (8 hourly Duta |8 hourly Dats |24 hourly Data
[Tj ; monitoring Value of NHY  {Vatue of NH3 |Value of NH3 |Value of P 1.5
| station 6AM - 1PN IPM1OPM {10PM - 6AM  [6AM - 6AM
0 sy |Siontos, | Commard T T 205 2.08 119 8.33
06-05-2020 Ne::“ Park, 2.24 2.05 1.22 8.19
08-05-2020 | - 1.96 1.99 1.16 8.39‘
11032020 | 2.39 268 1.78 12.48
13-05-202¢ 268 270 |.87 834
‘ILOS-H}}O _ 270 289 197 815
18.05-2020 2.63 272 1.67 Rdl
20.05-2020 303 333 2.08 12.50
12-05-2020 103 352 2.05 16.94
[ ——f
17-05-2020 297 J18 7 - =
L 29-05.2020 163 ) 1.99 e
Station 2
Code Date Name of the Ares Clays Ciry State |8 hourly Dats |8 hourly Data |8 hourly Duta |24 hourly Duta
monitoring Value of NH) Value of NHI  [Value of NHI | Value of PM LS
station 6AM - 1PAL IPM - T0PAL 11OPM - BAM  |6AM - 6AN
71 vy ey : ——
01-05-2020 Sla:{-on_m. I} Residential | Manali | H? — |87 0.93 629
12-05-2020| Hedimba : 216 1908 67 e
T“OS_—-_ZO_?E Road, Manali = : : .
2 : 312 J.01 .72 8 36
16-05-2020 i 224 > 42 136 o
-05-202 il
tali 2.30 253 43 116
21-05-2020 [
»--_._._,,,n o 2.39 2.54 | 68 4.17
23-05-2020 240 TR iy Ty
26-05-2020 533 8 .
28-05-2020 : me 143 837
- 2.67 2.60 .72 b
30-05-2020 269

Er. Love Kumar Thakur
Junior Environmental Engieer

Moy bed Fare o)y
RVPR\NEN

LA

OFFICER 2
Town & Country Planning Deptt.

- Himachal Pradesh, Shimla-171009




. PM 2.5, May 2020

Station 1, Nehru Park, Manali

VOLUME
OF AIR | INITIAL CONG. | RoFM
DATE | F.P.NO. |[SAMPLED| WT. |FINALWT.| WT.DIFF. | (ug/m3) | (ug/md)
04-05-2020 | 835885 24.002| 0.1484]  0.1486 0.0002 833 1193
06000 | 83886, D% 0163 00des| o2 89 1104
005200 | 835887 23843] 01502 0.504] _ oooo2] 839 1630
(11052020 | 835888] 24.046] 0.1470] 01473 00003 1248 2020
13-05-2020 | 835890 23.985| 0.1382|  0.1384 00002 834] 16,92
15-05-2020 | 835892| 23.954] 015201  0.1522 0.0002 835) 1856
18-05-2020 | 835894] 23.775| 01466 01468 0.0002 841 1761
20-05-2020 835896 24.000f 0.1422 0.1425 0.0003 12.50 23.11
22-05-2020 | 835898] 23.608] 0.1458] 01463 0.0004] 16.94] 27.58
27-05-2020 28.05
29-05-2020 Not Calculated 26.35
Station 2, Hadimba Mata Road, Manali
VOLUME
OF AIR INITIAL CONC. RSPM
W DATE F.P. NO. SAMPLED WT. FINAL WT. WT. DIFF. (ug/m3) (ug/m3)
?-0§-3020 835884 15.899] 0 1488 0.1489 (.0001 6.29 8.24
I;-0>-~020 835889]  23.236] 0.1476] 01478 T0002 861 1235
l6-85-2020 835891] 23.925] 0.1493] 01495 00002 8.36| 15.27
19-05-2020 835893( 23.780] 0.1472]  0.1a74 0,000 841| 1275
21- 5-2020 835895]  24.040] 0.1404]  0.1203 00007 416] 1016
23-05-2020 835897 23984 0.1415 0.1416 0.0001 417 14-61
%ggigzg g;gg% 7772 0.1463] 01464 Couoll 1287 22.09
205-202 00 23.901] 01463  013¢ca ; '
TR 64 00002 8.37 18.53
16.
30-05-2020 Not Calculated 28 :]{i

s

Er. Love Kumar Thakur
Jr. Environmental Engineer

Assistahit Environmental Engineer

FFICER

& Country Planning Depft.
al Pradesh, Shimla-171009
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T P i H.P P i ntrol Board Kullu.
ble C :- Nationat Air Quality Data for SO,, NOx, RSPM and SPM Monitored by H. State Pollution Co
a e J

City:- Manali.
State:- Himachal Pradesh
SPM
OCATION Sta. Sta. Month & ’d SO, # NO, ’ RSPM
LOCA e | ’ .. | = |
I Type | Code Year TN [ am [ 50 [MAX] ~ [ am [ sp [MAX] ~ | AM | SD [ max | GMm ‘z AM SD | MAX | oM

| a
Swation No.-i,

\ Nehru Park, C 670 May2020 {66 120010001 2.00]66] 4.5 |0.001{4.50733419.77 gas 3757 Lyzav i 33 [ 4302 | 22.40 | 87.12 | 37.58
Manali

ot

Stavron Na.-l,
2 |tadimba Road, R 6
Manzah

=

\ May 2020 | 5112001 0.0072.00] 51| 45010001450| 26114571 6.03 | 2348 | 1329} 26 25.82 85

e , |

40.15 | 2454

Kindly fillin -R. if station fall in Residential area. 1. 31 sation fall in Industrial Area, S, if station falt in sensitive area
Note: - ,

N = Number of observations (in days )
A.M. = Anhematic mean in tmq....;_,
S.D = Swandard Deviation

MAX. = Maximum value (24 hours average in pg/m ' )

G.M = Geomairic Mean in yg/m’
(Bu= |
T S
Er. Love Kumar Thakur . r(@L“.wll\ ;
Jr. Environmental Engincer Er.PradeepMoudgil

. Lot CoP
Assisiant Ervironmental Engineer *\g\ﬂ\v v\h & ¢ q
; \2

: 4 f J
/ 3 4
# FFICER
f _mnﬁ_w. Country Planning Deptt.
. Himachal Pradesh, Shimia-171009




City:-

Manali
State:- Himachal Pradesh
' NH, PM 2.5
Sr. No. LOCATION Stn. Type | Stn. Code | Month & Year
| N AM | sD | MAX | N AM SD | Max | cm
Station No.-i
' - (
\ Nehru Park, Manali C 670 May-2020 33 2.39 0.67 363 9 10.24 3.08 16.94 9.89
Station No.-11,
z Hadimba Road, Manali R o May-2020 26 227 | 068 | 403 8 766 | 2.83 | 1287 | 7.9
| ) =
Kindly fill in -R. if station fall in Residential area. 1,41 station fall in Industrial Area, S, if station fall in sensitive arca.
Note:-
N = Number of observations (in days )
A.M. = Anhematic mean in pg/m’
S.D = Siuandard Deviation
MAN. = Maximum value (24 hours average in pg/m’ )
ZBder V) 9?@.
Er. Love Kumar Thakur Er. Pry
Junior Environmental Engincer

p Moudgil

Asstt. Envirdnmental Engineer



/" AIR QUALITY INDEX (AQD) OF NAMP STATIONS, MANALL
S

;

4 0.1, \mm PARK, MANALI MONTH -MAY, 2020
'T‘”“\\ SOv ] S| RSPM [ PMZST]
|r'.‘ 134 Mrs. 1 24 Hrs, (24 s, (34 Weso o] .
J Date \L Ave Avg) | Aved Ave.) AQI : .
77052020 | 147|331 ol 1193 833 : I
—*;‘"T‘ 1.62] 1.94 1.84 11.04 BI0L i ke s b riaits 14
Foois00 | Ls0| 457 1.7 16.3C 839 PEAS PR AT ETT A
Hﬁa,:_:_-a L 4.91 228 2020 1248 FENEE e Sel
[3.05-2020 1.§7 5.06 241 16.92 8] i a1
M.08-2001 301 5.29 252 18.5¢ gashs e e A
1457 5.52 T 34 17.61] BAl e oo e oo et ARt 1Y
1.78 5.79 2.81 23.11 12.5 5 petr e as o o 23
06 5.08 187 27.58 16.04 L B A' 228
i 58 6.65 2167|2803 = et} SeRgey
193] 663 305 2635 g L ‘ PN |

"sl ATION NO. - [1, HADIMBA ROAD, MANALI MONTH -MAY 2020

i SO, NOv | N, RSP PAL2S
| e2a By | (ZaWes. ¢ 24 bies | (24 Hrs. | 24 1Hes
\vel) e Avp ) Ava) v A QI
14T 3.74 Lapl T &M 6.29
1, 70] 2,69 727 12330 86l
a9 4.0) 68| 1527 336
108! 3.96 201 1235 g4 g
1.34] 3.85 209 1016 4.16 -
108 3.96 220] 146 W Bl
1.27 4.59 240 22.09 12.87 Aty : >
‘ 1.48 402 209 1853 §37 i
vg: | 1.19 4 48 233 16.13 e B R R e
30-05- 1.61 4.03 336 2034 R i
Good Poor
Minumal Impact (201-300| 8 rembing disconlon 1o peonle on prolenged expasure
(0-50) )
3 Minor brenthing
Satisfaciory fiscomlon “Respiratery (liness 1o the people on prolonzed exposurs
10 sensiiiy |\;‘.-:|J:
{51-100)
Moderate |Dreaihing dncomiontio )
(101-200) |1 people wih lun, ieort [i5BgG) "““”"““r""”“"""““” on bealthy people

Note .=« - Monitoring conducted below 16 Hrs.

A A p
@ 7 ]‘ "L“ﬁ/
Er Love Kumar Thakur Er Piqideep Mondgil

Jr. Environmental Engineer Assistant Envitonmental Enginzer

\
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ANNEX URE LU

-

£ » H.P.STATE POLLUTION CONTROL BOARD
’ ‘ =T Regional Office: HIMUDA, Shopping Complex Hall No-5, Beasa Moar- Kullu,

Distt-Kullu, Pin-175101 (Phone: 01902-223149)
Website: hittp:/hppeb.nic.in e-mall: pebrokullu@gmail.com

Detail of Nolse Monltoring Program

Name of Regionnl Office: Kully

dnrepune

R

Month and Year: May-2020
Date Location Detuil of Sampling Avea/Zone
Sllence [ Resldentinl Commercial Industrial
Lady Welll : ) ;
Lady Welllugton PCB.OMce Muitding The MultManali | Near Hotel IBEX
Llaspitnt
Noise Level
in dB(A) 456 46.7 456 473
ay Time ;
Day Time Limitin dB(A) 00 550 650 750
03.05.2020 Manali Remarks Within Limn Within Limit Within Limn Within Limit
Noise Level g
2 ;
ndB(A) — j66 s e
Night Time Limit in dB(A) 400 450 55.0 00
Remarks “Within Limat Within Limit Within limi Within Limu
Naise Level 3 o
48
in dB(A) 4nd 489 402 5
Day Time | i in gixga) 500 550 65.0 750
Remarks Within Limst Within Limst Within Lumit Within Limit
15052020 | Maonali R
1344 Ve 5 \ Q
in dB(A) 33.2 Jo.8 34 398
Nigh 3
el YT 400 as0 550 700
Remurks Within Limit Within Limit Within Limu Within Limut
Naise Level 2
7 49 5 "
in dB(A) 7 50.7 548 516
Dby T | diesiiin sy 50 0 550 650 750
21052020 | Manaii NRcm:rks l Within lunt Within Limit Within Lt Within Ll
oise Leve
"
in dB(A) 35.5 314 362 N6
NightTimel 5o in gaia) 100 450 550 200
Remarks Within limt Within Limut Within Lunnt Within Lumit
r Noise Level -]
68 48
. in dB(A) 6 497 524
bR [T yeeren 50 0 550 650 750
28052020 | Maonali NR'c""‘l“”“ | e i bimis Within Limut Within Limit
0Ise Leve
37.2 9 5
T, in dB(A) 38 356 385
Night Time it in dB(A) 400 450 550 —
Remarks Within Limit Within Limit Within Limil Within Limut

o6

Junior Environmental Enginecr

\ﬁ . ‘M"F/ ‘ |
W OFFICER

Planning Deptt.

: Hmaﬁw%.aggimaﬂﬁm

Signature fRegia I@mcrr



MNE%L&((’JBL
FORM =X N e %
REPORT BY THE STATE BOARD ANALYST Q-

(Sce Rule 206)

Report No. 15
Dated 27.05.2020

narma State Board Analyst duly appointed under sub-
ention and Control of Pollution) Act, .1974(6 of 1974)
lu a Grab Sample of final outlet of STP of
Distt. Kullu (H.P.) for

| hereby centify that 1. Prakash .
section (3) of section 53 of the water (Prev
received on the 14™ Day of May, 2020 From JEE, Kul :
The Exceutive Engincer, Jal Shakti Vibhag, STP Manali, (Div-1, Kullu),
Analysis. The sample was in a condition fit for analysis reported below :-

I further certify that | have analysed i aforementioned sample on 14.05.2020 to 26.05.2020.
The results of the analysis reported below:-

[ Method of analysis -______. ]:
I"1S-2488(I-V. 1S-3025 (Part 44):1933, “Standard Method for the Examination of Water and Waste water”,
22" edition prepared-& published jointly by:-
1. American Public Health Association.
2. American Water Works Association.
3. Water Environment Federation.
Sr. No. | Parameters Results T‘ Sr. Parameters | Results
i = No.
I, pH 8.66 1 e 21. | POyP - mg/l |
2. Cond. -~ (¢mhoem-1) 22. | Mn. -- mg/l
[ 3. TDS ' - “mg/l 23. | An. - mg/l
4, T8S 8.0 mg/l 24. | TKN -- mg/l
5. COoD 32.0 mg/l 25. | Mercury -- mg/l
6. BOD 5.0 mg/l 26. | Arsenic -- mg/l
7, Sulphate - mg/l 27. | Selenium -- mg/l
8. NOy-N - |mpd 28. | Temp. -- mg/|
9. Chloride - mg/] 29. | Fluoride -- mg/|
10. Na -- mg/l 30. | Vanadium as V - | mg/l
11, Fe - mg/ 31. | Potassium - mg/|
12. T.Hardness -- mg/| 32. | Phenol e mg/|
]li T.Cr. - mg/I 33. | Sulphide 2 me/l
L Zn = mg/| 34. | Chlorine -- mg/]
5 'Cu . -- mg/l 35. | NH;-N - mg/|
16. I'.'Cyamde , -- mg/] 36. | TKN = mg/]
}; Ni - mg/i 37._| Chromium +6 = mel
; Pb o = _ | mg/l 38,
lg Cd s _El_&/l 39 — e ———
20. Oil & Grease Nil mg/l 40 AN,
SRFCESete i
== - ~ —— ND* = Not Detected
The conditicn i the seals. fasten] i a8, )
B il - il » lastening and container on jeceipt :
cceived as :Sealed Sample Signed on this 27" Day of May, 2020 pt was as:

The Executive Engineer, #
Jal Shakti Vibhag,
STP Manali, (Div-1, Kullu,) 4})

Distt, Kullu(H.P.)
STATE BOARD ANALYST

n .-

Scanned with CamScanner

Aees o i
s

W OFFICER

& Country Planning Deptt.
- Himachal Pran?esh. Shimla-171009
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iR _— : 0O . BOARD q
X 111 STATE POLLUTION CONTROL B n ﬂ(w.ﬂ, R"Y»

s HIM PARIVESH, PHASE-III
_—s NEW SHIMLA-171009

dated:
No. PCI/ 79" Board Meeting Consent /2019-

Notification

aken by the State Board in its 79" Board Meeting held on

In pursuance to the decision i g
5.8.2019 vide item No.79.07 and in partial modilication of the Notification No.PCB/74" Board

Meeting Consent/2016-1861-1900 dated 2.5.2016, the following may be inserted after Sr. No.VI

ol the said notitication

St No. ViE The residential colonies located outside the boundary of Municipal bodies .h'd"l?g
more than 25 apartments and hotels having more than 50 double bed rooms located outside the
boundary of municipal bodies shall provide its own Solid Waste Management System i.e.

Organic Waste Composting Machine.

(.-\uJ_rﬁ’ Negi)
Member Secretary
No. PCB/ 79" Board Meeting Consent /2019- 238 63— 9342 7% dated: 4, 1) - 219
Copy forwarded to the following for information and necessary action:-
1. The Additional Chief Seeretary (Env. Sc., & Teeh.) to the Govt, of H.P.
2. The Additional Chief Seeretary (Industries) to the Govt. of H.P. Shimla.
3. The Pr. Seeretary (MPP & Power) to the Govt. of 1P,

4. The Secretary (UD) to the Govt. of FI.P. Shimla.
5, The Secretury (IPH) to the Govt. of H.P. Shimla.

W‘l'lw Dircctor, Department of Environment, S&T Govt. of H.P,
7. The Director, Department of Industries, Udyog Bhawan Shimla.

8. The Managing Director, (HRTC) Shimla.

9. The Chief Exccutive Officer, Him Urja Bhawan Kasumpti Shimla.

10. The Managing Director, H.P. Tourism Development Corporation, HP Shimila.

L The Controller of Printing & Stationary, Govt. of H.P. Shimla with a request to publish the
notification in the official gazette.

12. All the Regional Office, HPSPCB.

I3. The PSO/SSO/SO, HPSPCB.

‘/:’ﬂj_(jcncral Managers, Distt. Industries Centers in H.P.
- The System Manager (IT) HP PCB Shimla to host the State Board website.
16. Guard file/Consent Branch. )/

(Aditya Negi)
Member Secretary

Scanned by CamScanner

& Country Planning Deptt.
. Himachal Pradesh, Shimla-171009

Med
L&j&‘n FFICER
L



Water Quality Monitoring Results

‘ﬁ Result for the month of
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8.0 s awaited | 350 mg/l Within limit |
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lumits Remarks

Parameters STP Dharamshala 1 Dharamshala B
~ January January T April _
S pH S qﬂyam\ 8.06 .,*l h|i1m|.ﬁ..1 T5.510 90 ?.:?:; z:; *
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23 | Ca’(mg/ _. 16.84
24 | Mg(mgh) | 347 [iilm.%itl!t:l@ul. R L. S S T T
25 TSS 20 0 .

26 | Turbidity (NTU | i O AN N N . TR I g T
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32 | Cu(mgh) Nil Wb W ND ! i | Within Limit
- Zn (mg/l) Nil | 0.003 | Nil 0003 N ‘_ilaiz,:E: Limit |
| Ni@mg)y 1 Nil B Nil : [ Within Limit |
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Ambient Air Monitoring Results (Kotwali Bazar, Dha ramshala)

i Month | SOZin NOx in NH; in | Oyin pg/m* | RSPMin pg/m* | SPMin |
! ug/m*  jpg/m? ug/m* | ng/m?
CJan20 0 20 qu 0,02 20 | 40.0 45.0 J
| | i |
" Feb20 20 | 65 0.3 2.0 44.0 520 |
— - — =
% b 9 5
t\ia. 20 20| 7T 0.2 -..o 31.0 5,.0‘]

Ambient Air Monitoring Results (Regional Ol'ﬁhce Dari Dharamshala)

Month SO2in pg/m* | NOx in NH; in O, in RSPM in SPMin |
png/m? pg/m* 1 pg/m? pg/m? pg/m? |
Jan 20 1 6.4 0.04 J 2.0 370 48.0
T Feb 20 7 2.0 6.6 03 | 21 45.0 43.0
f}\'ﬁ W | 8 I 1a EE 2.0 36.0 57.0
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